IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:01-08-2025

Date

01.08.2025

161228/2025 |01.08.2025 953172025 |D-R-MISHRA COURT NO.|Order Dtd. 2025- (o
e o w s [BEE R O oo . e o 200
61234/2025(01.08.2025 2?2?5;525 S N GAYA iSURT NO- gi?gg brd. 20237 lgarrq éif

T T R v e B
61236/2025(01.08.2025 20070 |SK KALIMUDDIN COURT NO. oraer btd. 2025- (se

.61237/2025 01.08.2025 2?2?52625 BALARAM SINGH gSURT NG. 8§?§g Dtd. 2025- éif

.61238/2025 01.08.2025 Zsfgig; DEBASTS MTSHRA ggURT NO. 85?3; Dtd. 2025- éif

.61240/2025 01.08.2025 222;2025 BALARAM STNGH gogii NO. gg?gg Dtd. 2025- éif

WRIT (Se

61245/2025(01.08.2025 17 17 IM K NAYAK SOVRT NO. order Drd. 2025- ?§?$§§ION No-
BENCH-3)

61246/2025(01.08.2025 ?fégi;2025 M K NAYAK COURT NO. Drder Drd. 3999 Rl 1 é;?

ABLAPL- COURT NO. [0rder Dtd. 2025- (Se

61250/202501.08.2025 5 o 5,5 |P.PANIGRAHI 5 07-29 gi;

61251/2025(01.08.2025 | 00 o |D.C.SWATN COURT NO. rder Drd. 2025 lparp-1 ({5

|61252/2025 |01.08. 2025 541215005 |C-SAHU COURT NO. Jorder Drd. 20257 lparp-q ({8

l61254/2025 01.08. 2025 41775005 |G-R.PATRA COURT NO. rdet Drd. 20257 lparp-p  |(5€

l61255/2025 |01.08. 2025 545075005 |G- TAYSTNGH COURT NO. rdet Drd. 20257 lparp-1 {5

l61257/2025 01.08.2025 526775025 |B-T-NAYAK COURT NO. order Drd. 2025- ise
61258/2025(01.08.2025 o0 |G JAYASTNGH COURT NO. oraer btd. 2025- (se




61260/2025(01.08.2025 o0t MR SAHOO COURT NO. forder Dtd. 2025- (se
61263/2025(01.08.2025  |22-770 |G, D.MALLICK COURT NO. order Drd. 2025- (s
61264/2025(01.08.2025 |25 [P K MOHANTY COURT NO. rder Drd. 20257 lparp-1 |15
61266/2025(01.08.2025 |20t L. ACHART COURT NO. rder Drd. 20257 lparp-1 |15
e s e s (BT T o | [con . s 0 o ||
61269/2025(01.08.2025 |28 L ACHART COURT NO. forder Dtd. 2025- (s
61271/202501.08.2025  [co b0 o |7 LENKA COURT NO. forder Dtd. 2025- (se
61273/202501.08.2025 2?5?52625 J.R.PATRA SSURT NO- 8;?25 prd. 2025 lgarpg éif
61274/2025(01.08.2025 L2000 |1 ACHART COURT NO. forder Dtd. 2025- (o
e i e =
61276/2025(01.08.2025 ;>0 3 R.BATRA COURT NO. lOrder Dtd. 2025- (o
61278/202501.08.2025 g o000 M.R.SAHOO COURT NO. order Dtd. 2025- (se
61279/2025 |01.08.2025 2?2255525 J.R.PATRA SOURT NO. brde? Dd. 2025- (s
61280/2025|01.08.2025 322?55525 M.R.SAHOO SOURT NO. [omdet Dd. 2025- (s
61282/2025|01.08.2025 2?2252625 J.R.PATRA ToURE o 8;?25 ptd. 2025~ éif
61284/2025(01.08.2025 |2, 270 S NAYAK COURT NO.|0rder Dtd. 2025- (o
61285/2025(01.08.2025 |z, ¢o0 " |M.R.ROUTRAY COURT NO. |Judgement Dtd. (se
61287/2025 01.08.2025 o BP0 SR AT COURT MO. Jorder Drd. 20257 lparr-1 %g?
ABLAPL- COURT NO. |Order Dtd. 2025- (Se

61288/2025(01.08.2025 5551/0025 |F-K-JENA 17 07-29 T(;)_
61289/2025(01.08.2025 [0 e saRv COURT NO. rdet Drd. 20257 lparp-1 {5
61291/2025(01.08.2025 > 250 IS BISWAL CQURT NO. rdet Drd. 20257 lparp-1 (5
61292/202501.08.2025 |22, 000  IBISWAJIT SAHOO COURT NO. rder Drd. 20257 lparp-p (8¢
61293/2025(01.08.2025  [cobos |7 KAMILA COURT NO. forder Dtd. 2025- (se
61294/2025(01.08.2025 |5y en0 A K ROUT COURT NO. forder Dtd. 2025- (se
~ [61295/2025[01.08.2025 [aBLAPL-  [J.KAMILA COURT NO. [order Dtd. 2025- [(Se




18056/2025 | 17 07-29 | No-
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH
61296/2025(01.08.2025 |1, =2" . |J LENKA 50 0503 (DTVTSION T85
BENCH-1)

(Se

ABLAPL- COURT NO. Order Dtd. 2025-
61298/2025(01.08.2025 [0 |S.SAHOO o 0750 No-
105
(Se

ABLAPL- COURT NO. |Order Dtd. 2025-
61299/2025(01.08.2025 [0 . [M.R.SAHOO e 0804 BAIL-1 TE;
ABLAPIL- COURT NO. |Order Dtd. 2025- (Se
61300/2025(01.08.2025 [Jo, " o |A.T. .NAYAK o 0503 BATL-2 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
61301/2025(01.08.2025 |5/~ _ |S.SARKAR e 0755 Tg;
ABLAPI- COURT NO. Order Dtd. 2025- (Se
61302/2025(01.08.2025 [ 270"~ |S.K.JENA e 0750 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
61303/2025(01.08.2025 |2 0">" . |A.K.PRADHAN o 0oss Tg;
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
61305/2025(01.08.2025 [/~ |P.K.JENA e 0755 Tg;
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
61306/2025(01.08.2025 [/ "% |R.MOHANTY - 0500 Tg;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
61307/2025(01.08.2025 [, -~ . [R.MOHANTY o 05209 BATL-2 T?;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
61308/2025(01.08.2025 [/, "~ . |A.K.ROUL e 0759 BAIL-1 TZ;
(Se

ABLAPL- ACHYUTANANDA COURT NO. Order Dtd. 2025-
61309/2025/01.08.2025 o505 5055 | pATTANATK 17 07-29 TZ;
(Se

ABLAPL- COURT NO. |Order Dtd. 2025-
61311/2025(01.08.2025 [J50,"7 . |S S BISWAL L 0515 TZ;
' ABLAPL- GYANA RANJAN COURT NO. |order Dtd. 2025- (Se
61312/2025(01.08.2025 [ 20000 o (2 o 075 BATL-1 es
' WP (C) - COURT NO. |order Dtd. 2025- (Se
61313/2025(01.08.2025 |To 0", o (V. KUMAR L 078 .
' ABLAPI,- COURT NO. |order Dtd. 2025- (Se
61315/2025(01.08.2025 [5/577 . |S S BISWAL L 0750 BATL-1 oo
(Se
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©
61316/2025(01.08.2025 |7oous", . |G. SUNDARA L 078 R ANCH-] Sg)
(Se

ABLAPL- COURT NO. |Order Dtd. 2025-
61317/2025(01.08.2025 [ 5/~ . |P K PAL o i Sg;




WRIT

(Se
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH
61319/2025(01.08.2025 | o0 o0 |J. PARIDA 3 oip 08os (DTVTSION Tio
BENCH-2)
(Se
ABLAPL- COURT NO. Order Dtd. 2025-
61320/2025(01.08.2025 o207 |L K NAYAK = ose Tfé
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
61321/2025(01.08.2025 |00 |J. PARIDA 3 oip 08oE R ANCH8 2;)
(Se
ABLAPL- GYANA RANJAN COURT NO. Order Dtd. 2025-
61322/2025/01.08.2025 5559 ,/5025 |paTRA 3 OLD 07-29 23;
WP (C) - COURT NO. Order Dtd. 2025- (Se
61324/2025(01.08.2025 |joo0 o |S. K. MISHRA c 0303 23;
(Se
ABLAPL- SURYA NARAYAN COURT NO. Order Dtd. 2025-
61325/2025/01.08.2025 050, /5025 |MTSHRA 6 07-29 23;
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
61326/2025(01.08.2025 |50, 7o 0. |S. DAS 3 oip 08n R ANCH-S gi)
ABLAPL- COURT NO. Order Dtd. 2025- (Se
61327/2025(01.08.2025 [, |L K NAYAK 2 oL v gi;
WP (C) - COURT NO. Order Dtd. 2025- (Se
61328/2025(01.08.2025 |, 000", o, |S. NAYAK . 0303 gi;
ABLAPL- COURT NO. Order Dtd. 2025- (Se
61329/2025(01.08.2025 [ooov ) P K MOHANTY c 0750 BATL-1 TZ;
WP (C) - COURT NO. Order Dtd. 2025- (Se
61330/2025(01.08.2025 | ;oo o, |G. SUNDARA 5 oLD s TZ;
(Se
ABLAPL- SATYAPRIYA COURT NO. Order Dtd. 2025-
61331/2025|01.08.2025  |o590 /5025 |saMANTA 2 OLD 07-29 TZ;
WP (C) - COURT NO. Order Dtd. 2025- (Se
61332/2025(01.08.2025 |1ooo0 oo, [P. K. MISHRA 50 e ?Z;
(Se
ABLAPL- COURT NO. Order Dtd. 2025-
61333/202501.08.2025 5/ 1qrg,5 |P K MOHANTY 20 07-29 TZ;
WRIT se
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ©
61334/2025(01.08.2025 |20 0" o, G. N. SETHI 50 0750 (DIVISION Ti7
BENCH-3)
WRIT (se
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ©
61335/2025(01.08.2025 |0 007 0 |G N. SETHI 50 08os (DTVISTON Ti6
BENCH-2)
WRIT (Se
61336/2025(01.08.2025 |10 )" lG. N. sETI SOURT NO. grder Dtd. 20257 lppancH  No-
(DTVISTION |103




BENCH-1) |

(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT _
61337/2025(01.08.2025 |\ "7 IB. LENKA : oracs o eE_c gg)
(Se
WP (C) - COURT NO. |Order Dtd. 9999- e
61338/202501.08.2025  |,0 .3 54,5 U- P. BAG 5 OLD 12-31 22)
WRIT (Se
WP (C) - COURT NO. Order Dtd. 2025- |[BRANCH e
61339/2025(01.08.2025 30358/2024 B. BEHERA 5 OLD 07-30 (DIVISION Ti7
BENCH-3)

(Se
WP (C) - COURT NO. |Order Dtd. 2025- ©
61340/202501.08.2025 |, 555 ,q,, B- BEHERA 5 OLD 07-30 Ti7
(Se
WP (C) - COURT NO. |Order Dtd. 2025- ©
61341/2025(01.08.2025 o007 B. BEHERA S e Ti7
(Se
WP (C) - COURT NO. |Order Dtd. 2025- ©
61342/2025(01.08.2025 |- )7 B. BEHERA oo orass T§7
61343/202501.08.2025 |"E(C)- B. BEHERA COURT NO. (Order Dtd. 2025- éif
-08. 21438/2024 [ 2 OLD 07-30 e
61344/2025(01.08.2025 |WE(C)- B. BEHERA COURT NO. (Order Dtd. 2025- éif
-08. 21421/2024 [ 2 OLD 07-30 .
61345/2025(01.08.2025 |WE(C)~ B. BEHERA COURT NO. |Order Dtd. 2025- éif
-08. 21416/2024 [P 2 OLD 07-30 e
61346/2025(01.08.2025 |WF{C)~ B. BEHERA COURT NO. (Order Dtd. 2025- éi?
-08. 21399/2024 2 OLD 07-30 e
61347/2025(01.08.2025 |WE(C)~ B. BEHERA COURT NO. |Order Dtd. 2025- éi?
-08. 21413/2024 [P 2 OLD 07-30 .
61348/2025(01.08.2025 |WE{C)~ B. BEHERA COURT NO. |Order Dtd. 2025- éif
-08. 21394/2024 2 OLD 07-30 e
61349/202501.08.2025 |CooMC- MANGU NANDY COURT NO. (Order Dtd. 9339- éif
08 1998/2025 15 12-31 e
61361/202501.08.2025 |--APh” AK ROUT COURT NO. [order Dtd. 2025- |0 o |08
<08 7329/2025 15 07-31 o
BLAPL- COURT NO. |Order Dtd. 2025- (Se
61363/202501.08.2025 22707 lew wavak - et BaTL-2 | (5
(Se

BLAPL- COURT NO. |Order Dtd. 2025-
61365/2025/01.08.2025 6780/2025 M BEHERA 3 07-31 BATIL-2 I]\_]g)—
61368/2025(01.08.2025 |PCAPLT PK BARIK COURT NO. Order Dtd. 2025- éif
<08 7349/2025 3 07-31 o
~ [61369/2025[01.08.2025  [BLAPL- INC SINHA COURT NO. [0rder Dtd. 2025- [BAIL-2  |(Se




7352/2025 3 07-31 No-

11)

' BLAPL- COURT NO. |Oorder Dtd. 2025- (Se

61370/2025(01.08.2025 |- " . |SK BISWAL 3 0731 BATIL-1 s

WRIT (se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©

61372/2025(01.08.2025 |Zoo0' .. |H K PATRA 3 0701 (DTVTSTON ?81
BENCH-1)

(Se

WP (C) - PRADIPTA COURT NO. Order Dtd. 2025- |[WRIT ©

61374/2025|01.08.2025 |1 459,6 /5025 KISHORE BHUYAN 3 07-31 BRANCH-5 gg)

' RSA- COURT NO. |order Dtd. 2025- |SECOND (Se

61375/202501.08.2025 ;7" o |P C MOHANTY 3 0755 S PPEAL s

(Se

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

61378/2025(01.08.2025 |5 o0 |B SAMAL 3 0751 R ANCH- 6 gg)

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61379/202501.08.2025 |5 oc” o [N PANDA i 0501 R ANCH-4 23)

WP (C) - COURT NO. |Order Dtd. 2025- (Se

61380/202501.08.2025 |/, 050”0 |A K NAYAK e 0730 22;

WRIT (se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©

61388/2025(01.08.2025 |1 07" [HEERA DAS 3 oip 0750 (DTVTSION Tgl
BENCH-1)

WRIT (se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©

61390/2025(01.08.2025 |, 200" |P K SAHOO 3 oup 0731 (DTVTSTON T23
BENCH-3)

WP (C) - COURT NO. Order Dtd. 2025- (Se

61392/2025(01.08.2025 ) o0 o |P K SAHOO 3 oup 0731 ng

CONTC- COURT NO. Order Dtd. 2025- (Se

61393/2025(01.08.2025 |- oo, MANGUL NAIK 3 oip i Tg;

WRIT (se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©

61395/202501.08.2025 |7 - . |TAPAN SWAIN oe 08-0¢ (DTVTSTON ?82
BENCH-1)

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61398/202501.08.2025 |, 55 5455 - P. KAR 3 OLD 08-20 BRANCH-4 gg)

WP (C) - COURT NO. Order Dtd. 2025- (Se

61401/2025(01.08.2025 |, =0 P K PARIDA 3 ouD 0731 gg;

WP (C) - COURT NO. |Order Dtd. 2025- (Se

61403/2025(01.08.2025 |/ o 20 |LAXMI SHARMA 3 oip 0730 gg;

(Se

WP (C) - MANOJ KUMAR COURT NO. Order Dtd. 2025- |[WRIT ©

61405/2025101.08.2025  154,04/2025 [panDa 3 OLD 07-31 BRANCH-1 28)

' WP (C) - COURT NO. |Oorder Dtd. 2025- |WRIT (Se

61407/202501.08.2025 | o /0g /5qy5 P- K. BARIK 14 07-30 BRANCH No-




(DIVISION 123

BENCH-3)
WP (C) - COURT NO. Order Dtd. 2025- (Se
61409/202501.08.2025 |00 555 (C- R. KAR 14 07-31 No-
123
(Se
WP (C) - COURT NO. Order Dtd. 9999- |[WRIT ©
61410/2025/01.08.2025 90332/2025 BABULU BARIK 5 OLD 12-31 BRANCH-14 23)
CONTC- COURT NO. |Order Dtd. 2025- (Se
61414/2025(01.08.2025 |-/ o), MANGUL NAIK 5 oL 075 23;
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
61415/2025/01.08.2025  155754/2025 (A DAS 2 OLD 07-31 BRANCH-8 |5,
(Se
WP (C) - PRADIPTA COURT NO. |Order Dtd. 2025- ©
61416/2025/01.08.2025 1,155 /5025 KISHORE BHUYAN 2 OLD 07-31 zg)
CONTC- COURT NO. |Order Dtd. 2025- (Se
61417/2025(01.08.2025 |7/ "7 . |TAPAN SWAIN 5 onD 07oal zg;
ABLAPL- COURT NO. |order Dtd. 2025- (Se
61418/2025(01.08.2025 [FC ' . |GC BARIK 5 onD 070 BATIL-1 Nes
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
61419/2025(01.08.2025 ) 2" |SUMANTA DAS 5 oL 0796 R ANCHT Tg)
CRLREV- COURT NO. Order Dtd. 2025- (Se
61421/2025(01.08.2025 |27 - |S. S. PATTNAIK > onD 07230 TS;
TRP (C) - COURT NO. Order Dtd. 2025- (Se
61422/2025(01.08.2025 |5 20 . |P. K. MISHRA 5 oL 07230 Tg;
CRLA- COURT NO. Order Dtd. 2025- (Se
61423/2025(01.08.2025 |- *" . |DIBAKAR SAMAL 5 0730 T8;
CONTC- COURT NO. Order Dtd. 2025- (Se
61426/2025(01.08.2025 |- -0 . R K BARIK 5 0731 TS;
CONTC- COURT NO. |order Dtd. 2025- (Se
61428/2025(01.08.2025 | 70°°70 . |BIKRAM BEHERA 5 0731 CONTEMPT | °°
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©
61429/202501.08.2025 |,/ o553 54,5 | TAPAN SWAIN 5 07-30 (DIVISION T84

BENCH-1)
(Se

ABLAPL- BINDU SAGAR COURT NO. |Order Dtd. 2025-
61431/202501.08.2025  fo505 5055 |quaTn 5 07-29 BAIL-1 TZ;
(Se
ABLAPI,- SRINTBASH COURT NO. |Order Dtd. 2025-

61435/2025(01.08.2025 o000 Sy 5 0725 BATL-1 Tg;
WRIT (se
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ©
61436/2025(01.08.2025 |, 20" |P K SAHOO 5 073l (DTVISTON TEZ

BENCH-3)




WRIT

(Se
WP (C) - COURT NO. |0rder Dtd. 2025- |BRANCH
61438/2025/01.08.2025 2990/2012 C K PAL 5 07-31 (DIVISION T;l
BENCH-23)
(Se
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
61439/2025/01.08.2025 20675/2025 P K LENKA o5 19-31 BRANCH-3 gg)
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH -
61440/2025/01.08.2025 155415/5025 B DAS 25 07-31 (DIVISTON o7
BENCH-23)
(Se
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
61441/2025|01.08.2025 19997/2025 S B ROUT 5 07-31 BRANCH-7 Tg)
WP (C) - COURT NO WRIT (Se
61442/2025/01.08.2025 19997 /2025 B DAS g BRANCH-17 Tg;
CRLMC- COURT NO. CRIMINAL |(Se
61444/2025/01.08.2025 2083/2024 B K DAS P MISC No—
ABLAPL- COURT NO. |Order Dtd. 2022- (Se
61445/2025/01.08.2025 7727 /2022 R K MALLICK 2 OLD 08-11 BAIL-2 No—
CRLMC- COURT NO. |Order Dtd. 2024- |CRIMINAL [(Se
61447/2025/01.08.2025 2053/2024 S.S. PATTNAIK 2 OLD 06-25 MISC No—
CRLMC- COURT NO. |0Order Dtd. 2024- |CRIMINAL |(Se
61450/2025/01.08.2025 2053/2024 BALARAM SINGH 2> OLD 06-25 MTSC No—
(Se
WP (C) - COURT NO. |0rder Dtd. 2023- |WRIT N
61452/2025/01.08.2025 38494/2023 D NAYAK > OLD 12-04 BRANCH-8 ig)
(Se
WP (C) - COURT NO. |0rder Dtd. 2023- |WRIT -
61454/2025/01.08.2025 38494/2023 A K RANA > OLD 12-04 BRANCH-8 Sg)
WA- COURT NO. |0rder Dtd. 2025- |WRIT (Se
61456/2025/01.08.2025 . .. |S. R BARIK > OLD 07-30 APDEAL No-
RPFAM- COURT NO. [Order Dtd. 2025- (Se
61458/2025/01.08.2025 |00 o M. R. ROUTRAY i 07-29 Neo
WA- COURT NO. [Order Dtd. 2025- |WRIT (Se
61459/2025/01.08.2025 353/2017 S K BISWAL 16 07-30 A PPEAL No-
ABLAPL- MANOJ KUMAR COURT NO. |Order Dtd. 2025- (Se
61463/2025|01.08.2025 |)759/5025 |MALLICK 16 07-29 No-
CRLA- Order Dtd. 2025- |CRIMINAL |(Se
61469/2025/01.08.2025 652/2018 J R NAYAK DR (J) 11-10 APPEAL No-
ABLAPL- Order Dtd. 2025- (Se
61470/2025/01.08.2025 7337/2025 R. K. BARIK DR (J) 07-29 BAIL-2 TZI
ABLAPI,- Order Dtd. 2025- (Se
61471/202501.08.2025 [ 00 555 |R. K. BARIK DR (J) 07-29 TZ;
CONTC- Order Dtd. 2025- (Se
61472/2025/01.08.2025 324072023 T SWAIN DR (J) 0731 CONTEMPT No—
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
61473/2025/01.08.2025 8322/2025 R. K. DEHURY 17 09-10 No-
ABLAPL- COURT NO. |Order Dtd. 2024- (Se
61474/2025|01.08.2025 [ -5, 545, |SUJIT SATPATHY > OLD 07-04 No-




irs 202 ovnas [EEEE | [Eon o o e o e | e
61476/2025 01.08.2025 (S0 . |B K DAS COURT NO. jorder Drd. 9999 |CRINMNAL |iSe
61477/202501.08.2025 (307 R C MALLICK COURT NO. grder Drd. 2025 |CRIMINAL |(Se
61479/202501.08.2025 |70 B S SWAIN SOVRT NO. jorder Drd. 39997 |CRINNAL %;?
R
ST T
61482/2025(01.08.2025 22§§2024 P. K. BARIK SSURT NO- 8;?22 prd. 2025- éif
61484/202501.08.2025 iSTTS;OZS BIKRAM BEHERA iSURT NO- giﬁgg ptd. 20257 lconTEMPT éif
61485/202501.08.2025  |-o0C” |B. DAS COURT NO. ordet Ded. 20257 e
61486/2025(01.08.2025 |[0o10 1B MOHANTY CQURT NO. ordet Dtd. 2025- ioe
61488/2025(01.08.2025 |- 0 |6 K PATRA CQURT NO. order Drd. 20257 |ERININAL |35
61489/2025(01.08.2025  [(52050 B, MOHANTY CQURT NO. jorder Drd. 2025° e
61491/2025(01.08.2025 (Tgog o . [D. R. RATH CQURT NO. jorder Drd. 2025° e
61492/2025(01.08.2025  |[oneo- A, K. BISOI CQURT NO. Jorder Dtd. 2025 e
~ CHIEF ] (Se

61493/202501.08.2025 25533/2025 S K BEHERA gggg$CE's ?;?2; prd. 9999 gii;CH_8 gg;
~ CHIEF _ (Se

61494/2025(01.08.2025  [70(C)°  ls x sanu JUSTICE'S e Drd. 20 R 22;
61495/2025(01.08.2025  |oid IS, DAs SosTICE S prder brd. 20257 vor
COURT 42)

CRLMC- COURT NO. |Order Dtd. 2025- .

61496/202501.08.2025  ([0C0 |6, K. MALLICK oo oraer -
61497/2025(01.08.2025  [70(C)°  lo x wavak SOVRT NO- order Drd. 20z A s %;?
61498/2025|01.08.2025 ?gé32;2025 S. DAS OURT NO- Order Drd. 3993 A s %E?
WA- COURT NO. |Order Dtd. 2025- .

61499/2025(01.08.2025 |7 o . D DAS : et No-
15)

61500/2025(01.08.2025 "¢ E)° o, k. mrsuRa COURT NO. grder Drd. 2025 IR o oo




] (DIVISION|113
BENCH-2)
| CRLMC- COURT NO. Order Dtd. 2025- (Se
3 61501/2025(01.08.2025 |[.So- . |A. K. BISOI c.o. 50 07230 Ti;
i WA- COURT NO. Order Dtd. 2025- (Se
4 161502/2025/01.08.2025 811/2025 M NAYAK c.o. 20 07-29 Ti;
| WP (C) - COURT NO. |Order Dtd. 2025- (Se
5 61503/2025/01.08.2025 |02 0" |S. BISWAL c.o. 20 0511 Ti;
| TRP (C) - COURT NO. Order Dtd. 2025- (Se
6 [61504/2025|01.08.2025 |50 ,5(oc K. N. SRHOO c.o. e 05201 Ti;
] RPFAM- COURT NO. |Order Dtd. 2025- (Se
7|61506/2025(01.08.2025 | )" . [BABULU BARIK [C.O. e 05-01 Ti;
] WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©
8 |61507/2025|01.08.2025 |70 2 o [R. K. MALLICK [C.O. e 07230 (DTVISTON Tgs
BENCH-1)
] FAO- COURT NO. |Order Dtd. 2025- MISC. (Se
9 |61508/202501.08.2025 |J-2" . |J R DAS c.o. c 0815 APPEAL .
SEC.
] WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©
0 61509/2025/01.08.2025 |50, 0 0, |B. BARIK c.o. : 0708 (DTVISTON Ti2
BENCH-2)
] FAO- COURT NO. |Order Dtd. 2025- MISC. (Se
1 61510/2025/01.08.2025 |155°, |J R DAS c.o. c 08ons APPEAL Noo
SEC.
N CRLREV- JAGABANDHU COURT NO. |Oorder Dtd. 2025- (Se
2 |61511/2025(01.08.2025 |00 0o o0 c.o. 3 oLD 09-08 o
N WP (C) - COURT NO. |Oorder Dtd. 2025- (Se
3 |61512/2025(01.08.2025 |50 00 0, |B. DAS c.o. 3 oL 0708 Noo
] FAO- COURT NO. |Order Dtd. 2025- MISC. (Se
4 61513/202501.08.2025 |7U." . |J R DAS c.o. o5 0815 APPEAL .
SEC.
] CRLA- COURT NO. |Oorder Dtd. 2025- (Se
5161514/202501.08.2025 [, 50,, |G- SUNDARA c.o. 5 11-03 No-
] (Se
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©
6 |61515/202501.08.2025 7000 . [B. BARIK c.o. : i ERANCH-S gg)
] (Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
7161516/2025101.08.2025 | 5509 5457 C R DAS c.o. 5 07-28 BRANCH-7 Tg)
H (Se
CRLMP- JADUNATH COURT NO. |Order Dtd. 2025-
8 |61517/2025(01.08.2025 | <o o i c.o. : 0730 Tg;
N CRLMP- COURT NO. |Order Dtd. 2025- (Se
9 161518/2025/01.08.2025 |05, o, |S. BEHERA c.o. 5 07-30 Tg;

0 [61519/2025[01.08.2025 |wp(C) - A K SWAIN C.0.  |COURT NO.|order Dtd. 2025- [WRIT [(Se




17357/2020 5 07-28 BRANCH-5 |No-
32)
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Se
61520/2025(01.08.2025 |oooo' . B K PANDA : 0708 ERANCH-1 e
(Se
WP (C) - COURT NO. Order Dtd. 2021- [WRIT ©
61523/202501.08.2025 .o 0 5057 |G C JENA 5 02-18 BRANCH-2 22)
(Se

CRLMP- COURT NO. Order Dtd. 2025- [WRIT
61524/2025(01.08.2025 |7 "0 . K. C. NAYAK : 07230 e ANCH-8 Si;
CRLMP- COURT NO. |Order Dtd. 2025- (Se
61526/2025(01.08.2025 |*o."" . |P. K. MISHRA : 07230 Si;
COURT NO. |order Dtd. 2025- |SECOND (Se
61527/2025(01.08.2025 |SAO-6/2020 |A MOHANTY 3 oip 0815 S EPEAL .
CRLREV- COURT NO. |order Dtd. 2025- |CRIMINAL |(Se
61530/2025/01.08.2025 |35, 0p,, [H K BHOL 3 OLD 09-01 REVISION |No-
CRLA- R. K. COURT NO. |order Dtd. 2025- (Se
61531/2025|01.08.2025 |20 0055  IMOHAPATRA 2 07-30 No-
CRLMC- PRANAYANEE COURT NO. |order Dtd. 2025- (Se
61533/2025|01.08.2025 |50 /5025 |DASMOHAPATRA 2 07-30 No-

MR . KURESH
CRLREV- PRASAD DAS, COURT NO. Order Dtd. 2025- |CRIMINAL |(Se
61535/2025/01.08.2025 |35 0504 |RITA SINGH, H. 3 OLD 09-01 REVISION |No-
K. RATSINGH

CRLMC- COURT NO. |order Dtd. 2025- (Se
61536/2025(01.08.2025 |7, 0"0 ) M. R. BARIK > onD 07230 .
CRLMC- JADUNATH COURT NO. |order Dtd. 2025- (Se
61539/2025/01.08.2025 | g)0/5025 |prADHAN 2 OLD 07-30 No-
CRLMC- JADUNATH COURT NO. |order Dtd. 2025- |CRIMINAL |(Se
61541/2025101.08.2025 |, 050 /5005 |pRADHAN 2 OLD 07-30 MISC No-
ABLAPIL- COURT NO. |order Dtd. 2025- (Se
61543/2025(01.08.2025 |22 ' |HK MALLICK e 0795 Noo
ABLAPIL- COURT NO. |order Dtd. 2025- (Se
61545/202501.08.2025 |2 . |SUVENDU BARIK o 0759 .
ABLAPT,— COURT NO. |order Dtd. 2025- (Se
61546/2025(01.08.2025 \/'c 0 . |S SAMAL L 0755 .
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
61547/2025(01.08.2025 |/ 220 .o |P K BARIK L 0708 R ANCH-4 23)
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
61549/202501.08.2025 [/ 0, 5,5 |S SAMAL 17 07-29 23;
(Se

WP (C) - M/S.AJIT COURT NO. Order Dtd. 2025- |[WRIT
61550/2025101.08.2025 |1 9595018 [KU. SAHOO 17 07-28 BRANCH-4 23)
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
61552/2025(01.08.2025 |7, 5" |S MOAHARANA L 078 R ANCH-3 22)
ABLAPIL- COURT NO. Order Dtd. 2025- (Se
61554/2025(01.08.2025 8341,/2025 [ BEHERA 17 07-29 No-

33)




(Se

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©

61556/2025(01.08.2025 |/ .7¢" ., |B K DAS o i R ANCH-3 Tg)

' WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Se

61560/2025|01.08.2025 ) 581 /5020 |5 DASH 17 07-28 BRANCH-2 |No-

' ABLAPI,- COURT NO. |order Dtd. 2025- (Se

61563/202501.08.2025 [0, "> . |SUVENDU BARIK 17 0615 oo

' ABLAPL- COURT NO. |Oorder Dtd. 2025- (Se

61565/202501.08.2025 oo 5,5 [H. K. PATRA 17 07-29 No-

' CRLREV- COURT NO. |Oorder Dtd. 2025- (Se

61568/2025/01.08.2025 |, o o0, |P. K. BARIK 17 07-28 No-

' RSA- Order Dtd. 2025- |SECOND (Se

61576/202501.08.2025 /i3 50,5 |T BAG DR (J) 08-11 APPEAL No-

RSA- ASHUTOSH Order Dtd. 2025- |SECOND (Se

61578/2025/01.08.2025 | oo 0018 |momANTY DR (J) 07-29 APPEAL No-

' CRLMC- Order Dtd. 2025- |[CRIMINAL |(sSe

61581/2025(01.08.2025 |/ 0-0 . |G SUNDARA DR (J) 0730 e .

' CRLMC- COURT NO. |order Dtd. 2025- |CRIMINAL |(Se

61583/2025(01.08.2025 | 0/ . |P K MOHANTY 5 0811 e .

' WP (C) - SUSANTA KUMAR COURT NO. |order Dtd. 2025- (Se

61597/2025/01.08.2025 |, 050 /5025 |LENKA 12 09-04 No-

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61598/202501.08.2025 122 0 0 o |S. P. SAMANTA 5 i R ANCH-4 TS)

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61599/202501.08.2025 |;022" 0o [R. MOHANTY 5 0731 R ANCH-S 28)

' WP (C) - COURT NO. |Order Dtd. 2025- |WRIT (Se

61600/202501.08.2025 |50 20" 0 c|A. K. SWAIN 5 0731 ERANCH-2 oo

' WP (C) - COURT NO. |Order Dtd. 2025- (Se

61601/2025(01.08.2025 | /oo00 oo, |A. K. ROUT 3 oLD 0510 .

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61603/202501.08.2025 |,000 0 < [B. K. DAS 3 ouD 0731 R ANCH-2 Sg)

WRIT (se

WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©

61604/2025(01.08.2025 |70 /5 0 [P. BASTIA 3 ouD 0731 (DTVISTON Tgs
BENCH-1)

(Se

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©

61605/202501.08.2025 |,0oc3 0o [R. MOHANTY 3 oL 0731 ERANCH-1 gi)

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61606/2025|01.08.2025 21234/2025 - K- JENA 3 OLD 07-31 BRANCH-14 Tg)

(Se

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT ©

61607/202501.08.2025 700~ o |S. BARIK 3 oL 0708 R ANCH_T Tg)

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61608/202501.08.2025 |, o7 54,5 B-K. DAS 3 OLD 07-31 BRANCH-6 22)

WP (C) - COURT NO. Order Dtd. 2025- (Se

61609/2025(01.08.2025 17116/2025 P. K. MISHRA 3 OLD 07-31 No-

24)




(Se

ABLAPIL- MOHAN KUMAR COURT NO. |Order Dtd. 2025-
61611/2025(01.08.2025 [0 Lo T 0776 gz;
WRIT (se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH ©
61612/2025(01.08.2025 |/ o ol |MANGUL NAIK o Sy (DTVTSTON ng
BENCH-2)
WRIT
CHIEF (Se
WP (C) - .. lorder Dtd. 2025- [BRANCH ©
61613/2025|01.08.2025 14316/2024 |C SUNDARA gg§§$CE S108-20 (DIVISION ng
BENCH-2)
cMP- COURT NO. Order Dtd. 2025- (Se
61615/2025/01.08.2025 1144/2025 P-SRAMAL 23 0826 Tg;
(Se
CRLREV- COURT NO. |Order Dtd. 2025-
61616/2025(01.08.2025 |/ " 00 |S.K.LENKA 3 ouD 0511 TS;
CRLREV- COURT NO. Order Dtd. 2025- (Se
61617/2025(01.08.2025 |,/ "0 . |A.MOHANTY 3 oL 09203 TS;
CRLREV- COURT NO. Order Dtd. 2025- (Se
61618/2025(01.08.2025 | //'.°" 0 . |A.MOHANTY 3 onn 0oo11 ng
CMP- COURT NO. |Order Dtd. 2025- (Se
61619/2025(01.08.2025 | /00" . |D.K.JENA 23 L0o10 No-
109
cMP- COURT NO. Order Dtd. 2025- (Se
61620/2025(01.08.2025 "7 oo o |J.C.BARAL 3 0993 ng
cMP- COURT NO. Order Dtd. 2025- (Se
61621/2025(01.08.2025 | )" . |D.NAYAK 3 0731 No-
109
cMP- COURT NO. Order Dtd. 2025- (Se
61622/2025(01.08.2025 |J-" . |H.K.MOHANTA >3 0731 No-
109
cMP- COURT NO. Order Dtd. 2025- (Se
61623/202501.08.2025 |70 oo o |S.K.MOHANTY 3 0595 ng
ABLAPL- COURT NO. |Order Dtd. 2025- (Se
61624/202501.08.2025 [0 "7 o Y DAS -3 0755 No-
109
cMP- COURT NO. Order Dtd. 2025- (Se
61625/2025(01.08.2025 |0 . |A.K.SRICHANDAN 3 ey TS;
' ABLAPL- COURT NO. [order Dtd. 2025- ~ (Se
61626/2025|01.08.2025 o 50 5,5 |Y DAS 17 07-30 BAIL-1 No-
' CMP- COURT NO. |Oorder Dtd. 2025- (Se
61627/2025(01.08.2025 |Yo0 oo . |H.K.MOHANTA e 0731 .
' CRLMC- COURT NO. |Oorder Dtd. 2025- (Se
61628/2025|01.08.2025 2034/2025 |P-BEHERA 5 OLD 09-18 No-
(Se
CRLMP- COURT NO. Order Dtd. 2025- |[WRIT
61630/202501.08.2025 g 0 50,5 |A.MOHANTY 5 OLD 07-30 BRANCH-8 |NO=

41)




CRLMC-

COURT

NO.

Order

Dtd.

2025-

(Se

61631/2025(01.08.2025 |[glg . [M.MOHANTY 5 oLD 0750 zi;

CRLMC- COURT NO. Order Dtd. 2025- (Se

61634/2025(01.08.2025 |07 |S.S. PATTANAIK > oLD 0750 ﬁi;

CRLMC- COURT NO. |Order Dtd. 2025- (Se

61635/2025(01.08.2025 | 70,0~ . |P.K.MISHRA > onb 0730 ﬁi;

CRLMC- COURT NO. |Order Dtd. 9999- (Se

61636/202501.08.2025 |, 0,55 M.R.SRHOO 5 OLD 12-31 zi;

(Se

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

61637/2025(01.08.2025 ). 0717 M. R. SAHOO 3 oLD 05210 R ANCH-4 gg)

(Se

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

61643/2025(01.08.2025 ;1 7" . [P R SWAIN 2 oL s R ANCH] Tg)

(Se

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

61645/2025(01.08.2025 |1/, 0" . R CH ROUT 3 oup 0731 R ANCH- 6 22)

(Se

WP (C) - SUBASH CHANDRA COURT NO. Order Dtd. 2025- |[WRIT ©

61647/2025|01.08.2025 1115491 /5024 ACHARYA 3 OLD 07-31 BRANCH-6 Tz)

(Se

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

61650/2025(01.08.2025 g0 M BEHERA s oL 0751 R ANCH2 gz)

WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Se

61651/2025(01.08.2025 |goooh . M BEHERA 2 oL S, ERANCH-T o

(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61652/2025(01.08.2025 |Z. 20" B K MOHARANA 3 oip 071 R ANCH- EZ)

(Se

WP (C) - MANORANJAN COURT NO. Order Dtd. 2025- [WRIT ©

61653/2025/01.08.2025 155954/2025 [pADHT 3 OLD 07-31 BRANCH-1 gi)

(Se

WP (C) - MANORANJAN COURT NO. Order Dtd. 2025- [WRIT ©

61654/2025/01.08.2025 |)550 /5025 [paDHT 3 OLD 07-31 BRANCH-2 SE)

WRIT (se

WP (C) - MANORANJAN COURT NO. |Order Dtd. 2025- [BRANCH ©

61655/2025/01.08.2025 |5 1000 /5025 PADHT 3 OLD 07-31 (DIVISION T83
BENCH-1)

(Se

WP (C) - MANORANJAN COURT NO. Order Dtd. 2025- [WRIT ©

61656/2025/01.08.2025 154559/2025 [pADHT 3 OLD 07-31 BRANCH-1 gi)

RSA- COURT NO. |Order Dtd. 9999- (Se

61657/2025(01.08.2025 |00 M.R.SAHOO 5 oo 23;

WRIT (se

WP (C) - COURT NO. |Order Dtd. 9999- |BRANCH ©

61658/2025(01.08.2025 ) 0" [KARUNAKAR RATH b P (DTVTSION TEZ
BENCH-3)

WP (C) - DILLIP KUMAR COURT NO. |order Dtd. 9999- |WRIT (Se

61660/2025/01.08.2025 )43 /5025 Ray 25 12-31 BRANCH-3 |No-




113)

(Se
MATA- COURT NO. |Order Dtd. 2025-
61662/2025(01.08.2025 |00 N R PANDA - 081 Tg;
' WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Se
61663/2025(01.08.2025 |/ 3", . |J PARIDA o3 078 ERANCH-1 oo
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
61664/2025(01.08.2025 ) 0" |P. K. MISHRA o3 0731 R ANCH-8 zg)
(Se
WP (C) - COURT NO. |Order Dtd. 2025- WRIT N
61666/2025(01.08.2025 |J 0", o [B K SAHOO o3 0750 R ANCH- 4 22)
' ARBA- COURT NO. |order Dtd. 2025- (Se
61668/202501.08.2025 | " K SAHOO : Sy M.J.C .
' WP (C) - COURT NO. |Oorder Dtd. 2025- |WRIT (se
61669/2025(01.08.2025 |1 c)" ) oo |D SAMAL 1 07 ERANCH-1 |Nee
' WP (C) - COURT NO. |order Dtd. 2025- |WRIT (se
61670/2025(01.08.2025 |1 c)" oo |D SAMAL 1 07 ERANCH-1 |Nee
. WP (C) - GOPAL PRASAD COURT NO. |Order Dtd. 2025- (Se
61672/2025|01.08.2025  |1gcgc 5025 JENA 25 08-11 No-
(Se
WP (C) - GOPAL PRASAD COURT NO. Order Dtd. 2025- |[WRIT _
61674/2025|01.08.2025 1,045 /5025 |JENA 1 08-19 BRANCH-1 gi)
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH _
61675/2025(01.08.2025 |[-co0” B R SENAPATI ] 0751 (DIVISION ?54
BENCH-2)
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
61676/2025(01.08.2025 |/ oo¢” oS K MOHANTY ] 0751 RANCH-1 28)
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©
61677/2025(01.08.2025 |jori” oo |S K MOHANTY . 071 R ANCHA1 28)
(Se
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
61678/2025(01.08.2025 |} oo0” o |S K MOHANTY . 0731 R ANCH-1 28)
61679/2025(01.08.2025 (ABLAPL™ o ¢ pas COURT NO. |Order Dtd. 2025- |g, 17 5 éif
Ve 8408/2025 1 07-29 1)
(Se
WP (C) - COURT NO. Order Dtd. 2025- [WRIT
61680/2025(01.08.2025 |}, 22" T R DAS ] 0731 R ANCH- 3 Ti)
(Se
ABLAPL- COURT NO. |Order Dtd. 2025-
61681/2025(01.08.2025 o2 "~ . |T R DAS ] 0755 Ti;
61682/2025(01.08.2025 |WE(C)~ J BEHERA COURT NO. Order Dtd. 2025- éif
Ve 20852/2025 1 07-31 1)
WRIT (Se
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH ©
61683/2025/01.08.2025 |, 0/ 5qy5 b D SRAHU 1 07-31 (DIVISION TSZ
BENCH-1)
6[61684/2025[01.08.2025 |wp(C)- P K JENA COURT NO. [order Dtd. 2025- | [(Se




20766/2025 21 09-08 No-

102

WP (C) - COURT NO. |Order Dtd. 2025- (Se

61685/2025(01.08.2025 |7 -0 . |S DAS o1 0731 TS;
(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61686/2025(01.08.2025 |/, o2, |Y DAS o 0731 R ANCHS 22)
(Se

WP (C) - BISWAJIT COURT NO. |Order Dtd. 2025- ©

61687/2025/01.08.2025 154457 /5025 MOHAPATRA 21 07-31 22)
(Se

WP (C) - BISWAJIT COURT NO. Order Dtd. 2025- |[WRIT ©

61688/2025/01.08.2025 1,150 /5025 MOHAPATRA 21 07-31 BRANCH-2 SE)
(Se

WP (C) - ACHYUTANANDA COURT NO. |Order Dtd. 2025- |[WRIT ©

61689/2025/01.08.2025 1,409 5025 PATTANAIK 21 07-31 BRANCH-7 Tg)
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Se

61690/202501.08.2025 |/ o2o2”  |J K MOHANTY o1 0510 RRANCH-1 oo
(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61691/2025(01.08.2025 |/ oZ1” o [R K BARIK o1 0Eas0 R ANCH- 6 22)
(Se

WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©

61692/2025(01.08.2025 (o527 o |S K BISWAL o1 034 R ANCH-] zz)
FAO- COURT NO. Order Dtd. 2025- (Se

61693/202501.08.2025 |7 %" . |R.C.ROUTRAY 1 07230 SZ;
FAO- COURT NO. Order Dtd. 2025- (Se

61695/2025(01.08.2025 | " |J.DEHURY 1 07230 SZ;
WP (C) - COURT NO. |Order Dtd. 2025- (Se

61707/202501.08.2025 |/ 520 o o [H. K. MOHANTA o 0730 SZ;
(Se

WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT ©

61708/2025(01.08.2025 |/, =2" P K MISHRA 1 0751 R ANCH-2 Sg)
(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61709/202501.08.2025 ) .00 |H TRIPATHY o 0731 R ANCH-3 Ti)
(Se

WP (C) - ASHTIS KUMAR COURT NO. Order Dtd. 2025- [WRIT ©

61710/2025/01.08.2025 15131 ¢/5025 MISHRA 21 07-31 BRANCH-3 Ti)
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Se

61711/2025(01.08.2025 |, 00’0, |T SWAIN o 0731 RRANCH-1 oo
WP (C) - COURT NO. [Order Dtd. 2025- (Se

61712/2025(01.08.2025 |70 /0", B BEHERA 1 0731 .
(Se

WP (C) - COURT NO. Order Dtd. 2025- [WRIT ©

61713/202501.08.2025 ) o2t o) |GOPINATH SETHI o 0731 R ANCH-2 Sg)
(Se

WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©

61714/202501.08.2025 |/ 020" |GOPINATH SETHI 1 0731 RANCH-2 MO

45)




(Se
WP (C) - COURT NO. |Order Dtd. 2025- ©
5|61715/202501.08.2025 ) o0 o M R BARIK c.o. 1 0731 Sg)
WP (C) - COURT NO. Order Dtd. 9999- (Se
6161716/2025/01.08.2025 |, 0°5 54,5 A K BARIK c.o. 5 12-31 gg;
WP (C) - COURT NO. |Order Dtd. 2025- (Se
7(61717/202501.08.2025 | Jooo0 oo (P K JENA c.o. g 0731 Sg;
WP (C) - COURT NO. |Order Dtd. 2025- (Se
8 161718/2025/01.08.2025 |, 1055 54,5|S C D DASH c.o. 5 07-31 zg;
(Se
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT ©
9 [61721/2025|01.08.2025 |7 o0 oo |A K BEHERA c.o. g Tooa1 R ANCH-2 gz)
(Se
WP (C) - DR.PURUSOTTAM COURT NO. |Order Dtd. 9999- |WRIT ©
0161722/2025101.08.2025 1, 4559,5025 |CHULT c.0. 25 12-31 BRANCH-2 zg)
WRIT (e
WP (C) - COURT NO. |Order Dtd. 9999- |BRANCH -
1 [61723/2025|01.08.2025 |7 050 c|L D PANDA c.o. g Toeat (DTVISTON Tgs
BENCH-1)

WP (C) - COURT NO. Order Dtd. 9999- (Se
2 |61725/202501.08.2025 )0, 0% o . [B R SENAPATI [C.O. g Toeat Tgé
WP (C) - COURT NO. |Oorder Dtd. 9999- |WRIT (Se
3 61726/202501.08.2025 100’50 o H TRIPATHY c.o. g Tooa1 ERANCH-1 INew
WP (C) - COURT NO. |Oorder Dtd. 9999- |WRIT (Se
4 61727/2025|01.08.2025 ) o000, [K PARIDA c.o. oc Tooq] ERANCH-2 Ne-
WP (C) - SUSANTA KUMAR COURT NO. |Oorder Dtd. 9999- (Se
5 61728/202501.08.2025 |1 o2y o ooc o c.o. e 1531 Mo
WP (C) - COURT NO. |Order Dtd. 2025- (Se
6 [61729/2025 |01.08.2025 |00 o |G. SUNDARA c.o. oe 07230 R
CRLREV- COURT NO. |Oorder Dtd. 2025- |CRIMINAL |(Se
7 |61730/2025/01.08.2025 | S0 0 D P DASH c.o. : 0908 rpvis1on e
CRP- COURT NO. |Order Dtd. 2025- (Se
8 [61731/2025(01.08.2025 |Z0° -« PK ROUTRAY c.o. 1 09-01 N
CRLA- COURT NO. [Order Dtd. 9999- (Se
9 |61732/2025|01.08.2025 |01 7 o |S.K.SUNDARA c.o. 5 Tooa1 RS
CRLA- COURT NO. [Order Dtd. 2025- (Se
0 61733/202501.08.2025 | 7'" . |H.SUNDARA c.o. 5 0731 oo
(Se

ABLAPL- GHANASHYAM Order Dtd. 2025-
1 61230/2025|01.08.2025 [ o0 o | GENERAL 0756 BATL-1 TZ;
(Se

ABLAPL- GHANASHYAM Order Dtd. 2025-
2 61231/202501.08.2025 [ %00 oc oo GENERAL 0795 TZ;
(Se

BLAPL- GOKULANANDA Order Dtd. 2025-
3161232/202501.08.2025 |30 0 | oo GENERAL 0731 TZ;
WPC (OA) - |MANAS RANJAN Order Dtd. 2025- (Se
4161233/2025101.08.2025 | o0 5007 |san00 GENERAL 07-15 OA Branch |~
5(61239/2025/01.08.2025  [cMp- [ROSHAN KUMAR |GENERAL Order Dtd. 2025- [(se




11046/2025 |PANDA 07-29 No-
61241/2025/01.08.2025 Ssg¥§525 ARATI PANDA GENERAL Petition éif
61242/2025(01.08.2025 258?5525 ;if?ETA KUMAR | cENERAL 85?25 Dtd. 2025- éif
61243/2025(01.08.2025 52@53;025 o ean Rour  |GENERAL Entire Brief éif
61244/2025(01.08.2025 258?5525 RABINDRA SABAT |GENERAL 8;?35 btd. 2025- éif
61247/2025[01.08.2025 22?53;025 AJAY TANTY GENERAL 85?23 Dtd. 2025- gif
61248/2025(01.08.2025 3;?53;025 EigigiﬁAROUT GENERAL Entire Brief éif
61249/2025|01.08.2025 SSE?§525 oaon s HIRER lGaNERaL Petition 5
61253/2025(01.08.2025 SSE?§525 g;éii RANJAN - opNERAL Petition éif
61256/2025(01.08.2025 25822;2025 ggzgizA KUMAR | cENERAL g;?gg Dtd. 2025- éif
61259/2025(01.08.2025 S§g¥§625 gﬁiEEERA GENERAL giﬁgg btd. 2025- éif
61261/2025|01.08.2025 25252317 RAJ KUMAR JENA GENERAL Entire Brief ;gé?é?g; éif
61262/2025(01.08.2025 S§g¥§525 SUNATI MISHRA |GENERAL 8??25 Dtd. 2025- éif
61265/2025 01.08.2025 SSE¥§525 ;?;gg;ENDHU GENERAL 8;?3; btd. 2025- éif
61268/202501.08.2025 SSE¥§525 giﬁgéNT KUMAR | cENERAL 8;?3; btd. 2025- éif
61270/2025|01.08.2025 ?3?;2003 ASUTOSH ROUT |GENERAL gz?ig Dtd. 2025- ;iggii éif
61272/2025 01.08.2025 S§g¥§625 EQEESSH KUMAR | cENERAL 8;?35 btd. 2025- éif
61277/2025(01.08.2025 S$g¥§625 SANATAN SAHOO |GENERAL 8??25 Dtd. 2025- éif
61281/2025(01.08.2025 S§g¥§625 géﬁggiU BHUSAN | - ENERAL giﬁgg Dtd. 2025- éif
61283/2025 01.08.2025 353?5525 gigégA KUMAR | cpnERAL giﬁg; btd. 2025- éif
61286/2025(01.08.2025 353?5625 gigggSHREE GENERAL gg?g; Dtd. 2025- éif
61290/2025(01.08.2025 353?5625 DIPTIMAN SAHOO |GENERAL 8??3; Dtd. 2025- éif
61297/202501.08.2025 "2 (C)~ KABITA SWAIN |GENERAL Entire Document (Se

16099/2025 No-
61304/2025(01.08.2025 ?ﬁi}gé;; AATRS RANIANlgENERAL order brd. 20287 loa Branch |{5¢
61310/2025(01.08.2025 Ssg¥§625 BHIKARI DASH |GENERAL 8§?§g Dtd. 2025- éif
61314/202501.08.2025 |0 000 [SHARAH CHARDER lpymrar, prder bed. 20257 (se




CRLMP- Order Dtd. 2025- (se
61318/2025/01.08.2025 |5\, .  HEMALATA SAHOO GENERAL 07-09 No—
CRLMP- Order Dtd. 2025- (se
61323/2025/01.08.2025 |1 o AKSHY SAHOO GENERAL 07-09 No-
WP (C) - UTTAM KUMAR WRIT (Se
61350/202501.08.2025 | 02 /5005 pANTGRAHT GENERAL Entire Document | o0 .. o 28;
WP (C) - GOPABANDHU WRIT (5¢
61355/2025/01.08.2025 2267/2010 |SUNDARAY GENERAL Entire Order BRANCH-4 Ii]cg))—
(Se

ABLAPL- RAJENDRA Order Dtd. 2025-
61371/2025|01.08.2025 8622/2025 NARAYAN ROUT GENERAL 07-31 Tg;
(Se

ABLAPL- RAJENDRA Order Dtd. 2025-
61377/2025/01.08.2025  [S0) o0os |yaravan rour |CENERAL 07-30 T;;
ABLAPL- RAJENDRA Order Dtd. 2025- (5e
61386/2025|01.08.2025 8513/2025 NARAYAN ROUT GENERAL 07-30 Tg;
WRIT (Se
WP (C) - RAJENDRA Order Dtd. 2025- |BRANCH -
61413/202501.08.2025 151 475/2025 NaravaN RoUT |CUNERAL 07-30 (DIVISION T87

BENCH-1)

TRP (C) - RAJENDRA Order Dtd. 2025- (Se
61420/202501.08.2025 | Lo 200 |ioavan rour  |CENERAL 07-29 M.J.C. No-
ABLAPL- RAJENDRA Order Dtd. 2025- (Se
61424/2025|01.08.2025 8602/2025 NARAYAN ROUT GENERAL 07-31 No-
CRLMC- RAJENDRA Order Dtd. 2025- (Se
61425/2025|01.08.2025 2869/2025 |INARAYAN ROUT GENERAL 08-01 No-
CRLA- GOKULANANDA Judgement Dtd. CRIMINAL |(Se
61427/202501.08.2025 /75,5005  |pARTDA GENERAL 2025-07-31 APPEAL No-
CRLMC- AKSHAYA KUMAR Order Dtd. 2025- (Se
61430/2025|01.08.2025 2019/2025 |BEHERA GENERAL 07-30 No-
CRLMC- ASUTOSH Order Dtd. 2025- (Se
61432/2025/01.08.2025 | ' 0 0o oo b ny GENERAL 07-31 No-
ABLAPL- PRATAP KUMAR Order Dtd. 2025- (Se
61433/2025|01.08.2025 8454/2025 BEHERA GENERAL 07-30 No-
BLAPL- Order Dtd. 2025- (Se
61434/2025/01.08.2025 [0 o0 /505, [MAHESWAR JATT |GENERAL 07-31 No-
ABLAPL- ASUTOSH Order Dtd. 2025- (Se
61437/2025|01.08.2025 8609/2025 |TRIPATHY GENERAL 07-31 BAIL-2 No—
CRLMC- KRUSHNA Order Dtd. 2025- (Se
61478/202501.08.2025 1) 569/2025 |cHANDRA MEHER |CUNCRAL 07-28 No-
WP (C) - MANOJ KUMAR Order Dtd. 2025- (Se
61490/2025|01.08.2025 615/2025 |RANA GENERAL 03-20 No-
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2021- (Se
61505/202501.08.2025 |13y 5004 Rana GENERAL 17-14 OA Branch |~
(se
WP (C) - RASHMI KANTA Order Dtd. 2025- |WRIT -
61610/2025|01.08.2025 19439/2025 |SAHU GENERAL 07-24 BRANCH-3 ﬁz)
ABLAPL- HAREKRUSHNA Order Dtd. 2025- (Se
61629/2025|01.08.2025 8338/2025 |DASH GENERAL 07-29 No-




114)

(Se
WP (C) - PRASANTA KUMAR . -
61632/2025/01.08.2025 21122/2025 |JOSHT GENERAL Final Order Ii]z)
ABLAPL- Order Dtd. 2025- (Se
61633/2025|01.08.2025 8363/2025 MANORANJAN DAS |GENERAL 07-29 BAIL-1 No—
FAO- MANOJ KUMAR Order Dtd. 2025- [MLSC: (Se
61638/2025|01.08.2025 543/2023 |RANA GENERAL 07-24 2E£EAL No-
CONTC- PRATYASISH Order Dtd. 2025- (Se
61640/202501.08.2025 )00, 0055 MOHANTY GENERAL 08-01 No-
ABLAPL- BIDHU BHUSANA Order Dtd. 2025- (Se
61641/2025(01.08.2025 8661/2025 |[MOHAPATRA GENERAL 08-01 No-
CRLMP- PRADEEP KUMAR Order Dtd. 2025- (Se
61642/2025|01.08.2025 681/2025 |pAsH GENERAL 07-31 No-
(Se
WP (C) - HAREKRUSHNA Order Dtd. 2025- |[WRIT -
61694/2025|01.08.2025 583472018 |DASH GENERAL 07-22 BRANCH-3 Tg)
(Se
ABLAPL- AJIT KUMAR Order Dtd. 2025-
61696/2025|01.08.2025 8706/2025 |RAUT GENERAL 08-01 BAIL-2 Tg;
(Se
WP (C) - HAREKRUSHNA Order Dtd. 2025- |WRIT -
61697/2025|01.08.2025 21114/2025 [pAsH GENERAL 08-01 BRANCH-4 Tg)
ABLAPL- AJIT KUMAR Order Dtd. 2025- (Se
61699/2025|01.08.2025 723/2020  |ROUT GENERAL 08-01 BAIL-1 No-
(Se
ABLAPL- AJIT KUMAR Order Dtd. 2025-
61700/2025|01.08.2025 8706/2025 |RAUT GENERAL 08-01 BAIL-2 TS;
(Se
ABLAPL- RAJENDRA Order Dtd. 2025-
61702/2025|01.08.2025 8705/2025 |NARAYAN ROUT GENERAL 08-01 BAIL-2 Tg;
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2025- -
61724/2025|01.08.2025 1941/2025 RANA GENERAL 02-10 Tg)
CRLMC— Order Dtd. 2025- |[CRIMINAL [(Se
61226/2025(01.08.2025 28472025 P.BEURA GENERAL 07-30 MTSC No-
ABLAPL- Order Dtd. 2025- (Se
61227/2025|01.08.2025 8359/2025 R.BISWAL GENERAL 07-29 BAIL-1 No—
SA- SECOND (Se
61351/2025|01.08.2025 412/2001 R K BARIK GENERAL APPEAL No—
MISC.
61352/2025(01.08.2025 |F20~ S P DHAL GENERAL appeaL | (5€
188/2020 No-
SEC.
WP (C) - WRIT (Se
61353/2025|01.08.2025 17255/2018 P K SWAIN GENERAL BRANCH-8 23;
FAO- MISC. (s
61354/2025/01.08.2025 A BISWAL GENERAL Appealmemo APPEAL ©
1033/2019 No-
SEC.
61356/2025(01.08.2025 |52~ L ACHARI GENERAL Appealmemo (Se
Ve 136/2000 PP No-




' CONTC- (Se
61357/2025(01.08.2025 6529/2021 A K BEHERA GENERAL Appealmemo CONTEMPT No-
' WP (C) - (Se
61358/2025/01.08.2025 923/2004 K C TRIPATHY GENERAL Appealmemo No-
' WP (C) - (Se
61359/2025/01.08.2025 294/2004 K C TRIPATHY GENERAL Appealmemo No-
' SRO- SECOND (Se
61360/2025/01.08.2025 17/2010 D K JENA GENERAL Appealmemo APPEAL No-
' WP (C) - (Se
61362/2025/01.08.2025 18165/2014 M BEHERA GENERAL Appealmemo No—
' MATA- FIRST (Se
61364/2025|01.08.2025 92/2021 C R KAR GENERAL Appealmemo ADPEAL No-
~ CIVIL (Se
61366/2025/01.08.2025 CRP-7/2021 B DAS GENERAL Appealmemo REVISION |[No-
CMP- (Se
61367/2025/01.08.2025 470/2014 B DAS GENERAL Appealmemo No-—
CMP- WRIT (Se
61373/2025/01.08.2025 619/2016 B DAS GENERAL Appealmemo BRANCH-3 Tg;
WP (C) - WRIT (Se
61376/2025/01.08.2025 868/2022 H K PANDA GENERAL Appealmemo BRANCH-7 Sz;
WP (C) - WRIT (Se
61381/2025/01.08.2025 13065/2022 B P TANGA GENERAL Appealmemo BRANCH-6 Tg;
WP (C) - WRIT (Se
61382/2025/01.08.2025 33173/2022 P PANDA GENERAL Appealmemo BRANCH-5 22;
MISC.
61383/2025(01.08.2025 |ACA~ S K B ALT GENERAL Appealmemo APPEAL | \O€
801/2009 No-
SEC.
CRLMC- (Se
61384/2025/01.08.2025 1761/2004 M K MOHANTY GENERAL Appealmemo No-
WP (C) - WRIT (Se
61385/2025/01.08.2025 16479/2022 T K BARIK GENERAL Appealmemo BRANCH-2 22;
WP (C) - WRIT (Se
61387/2025/01.08.2025 5735/2018 M SAHOO GENERAL Appealmemo BRANCH-1 28;
' WPC (OAC) — (Se
61389/2025/01.08.2025 1611/2015 B K LENKA GENERAL Appealmemo OA Branch No-
' WP (C) - (Se
61391/2025/01.08.2025 12872/2009 P K PARIDA GENERAL Appealmemo No-
' WP (C) - (Se
61394/2025/01.08.2025 14608/2016 P K PARIDA GENERAL Appealmemo No-
WP (C) - WRIT (se
61396/2025/01.08.2025 12630/2013 P K PARIDA GENERAL Appealmemo BRANCH-4 Tg;
WP (C) - (Se
61397/2025/01.08.2025 P K PARIDA GENERAL Appealmemo No-
16124/2017 19)
4[61399/2025[01.08.2025 |waA- P K PARIDA GENERAL Appealmemo WRIT [(Se




1472/2011 APPEAL  |No-
WP (C) - WRIT (Se
61400/202501.08.2025 | 5,5 5,5 P C DAS2 GENERAL Appealmemo BRANCH-2 |No-
MISC.
61402/2025(01.08.2025 [LACA A PATRA GENERAL Appealmemo APPEAL | \O€
529/2012 No-
SEC.
WP (C) - WRIT (Se
61404/2025/01.08.2025 7365/2018 A P SAHOO GENERAL Appealmemo BRANCH-6 gg;
WP (C) - WRIT (Se
61406/2025/01.08.2025 9151/2024 N K ROUT GENERAL Appealmemo BRANCH-3 Ti;
WP (C) - WRIT (Se
61408/2025/01.08.2025 5099/2003 M NAYAK GENERAL Appealmemo BRANCH-5 I;Icg)—
JCRLA- CRIMINAL |(Se
61411/2025/01.08.2025 85/2010 OHCLSC GENERAL Appealmemo APPEAL No-
JCRLA- CRIMINAL |(Se
61412/2025/01.08.2025 3/2018 OHCLSC GENERAL Appealmemo APDEAL No—
FAO- MISC. (Se
61443/2025/01.08.2025 B BEHERA GENERAL APPEAL
380/2023 No-
SEC.
RSA- SECOND (Se
61446/2025/01.08.2025 | )0 . |J LENKA GENERAL EDEAL o
ABLAPL- criMINaL | (5€
61448/2025(01.08.2025 3136/2020 S P SAHOO GENERAL MISC TZ;
ABLAPL- (Se
61449/2025(01.08.2025 687/2020 S P SAHOO GENERAL BAIL-1 No—
RSA- SECOND (Se
61451/2025(01.08.2025 191/2013 P K DAS GENERAL APPEAL No-
WP (C) — WRIT (Se
61453/202501.08.2025 |72 -0 IS DASH GENERAL R ANCH-8 gi;
WP (C) - WRIT (Se
61455/20251(01.08.2025 2239/2017 R K BARIK GENERAL BRANCH-8 gg;
(Se
ABLAPL- PARTHA SARATHI Order Dtd. 2024-
61457/202501.08.2025 [ 111975004 pas GENERAL 09-23 22;
WP (C) - WRIT (Se
61460/2025/01.08.2025 |- o'~ 0. [R K BARIK GENERAL ERANCH-8 ig;
(Se
ABLAPL- PRADEEP KUMAR Order Dtd. 2025-
61461/2025(01.08.2025 8650/2025 |DAS GENERAL 07-31 IZ;)—
WRIT
WP (C) - BRANCH (Se
61462/2025(01.08.2025 6660/2019 M BASU GENERAL (DIVISION I]\_Igg
BENCH-1)
CRLMC- Order Dtd. 2025- (Se
61464/2025/01.08.2025 | J7°%0  |BALARAM SINGH |GENERAL 07-31 No-

108




0JC-

(Se

61465/2025(01.08.2025 | o oo A BEHERA GENERAL No-

108

oJc- (Se

61466/2025/01.08.2025 A BEHERA GENERAL No-
2046/1990

108

CRLMC- Order Dtd. 2025- (Se

61467/2025(01.08.2025 | 007 [BALARAM SINGH |GENERAL 07a1 Tgé

' ABLAPIL- PRADEEP KUMAR Order Dtd. 2025- ~ (Se

61468/2025/01.08.2025 8569/2025 |DAS GENERAL 07-31 BAIL-2 No-

' CRLA- NIRANJAN Order Dtd. 2025- (Se

61483/2025(01.08.2025 |10 oo, |ttt GENERAL 0730 s

' CRLMC- CRIMINAL |(Se

61487/2025(01.08.2025 | 7V-0 . |G R PATRA GENERAL s Nes

' WP (C) - (Se

61521/2025(01.08.2025 |1 " . |D K BEHERA GENERAL Nes

WP (C) - WRIT (Se

61522/2025(01.08.2025 ) oc" |G B SWAIN GENERAL RANCH-1 gi;

WP (C) - (Se

61525/2025(01.08.2025 | o0 . |S B ROUT GENERAL No-

31)

WP (C) - WRIT (Se

61528/2025(01.08.2025 [0 o) . |G SUNDARA GENERAL R ANCH-3 Tg;

WP (C) - WRIT (Se

61529/2025(01.08.2025 |1 )", oo |A K BISWAL GENERAL R ANCH-S g;;

WP (C) - (Se

61532/2025(01.08.2025 7o 'c.” ) . |A K BISWAL GENERAL g;;

WP (C) - WRIT (Se

61534/2025(01.08.2025 )0, 0" . |A K BISWAL GENERAL R ANCH-4 23;

WP (C) - WRIT (Se

61537/2025(01.08.2025 |1¢, 0" oo |A K BISWAL GENERAL R ANCH-4 Tg;

WP (C) - (Se

61538/2025(01.08.2025 |1 /0", . |A K BISWAL GENERAL Tg;

WP (C) - WRIT (Se

61540/2025(01.08.2025 |/ o= _|S K PARIDA GENERAL R ANCH-S 22;

WP (C) - WRIT (Se

61542/202501.08.2025 | g 00 /5q,5 |J SAHOO GENERAL BRANCH-6 TZ;

WRIT
WP (C) - BRANCH (Se
61544/2025(01.08.2025 19009/2025 J RANI GENERAL (DIVISION Ti;
BENCH-2)
' WP (C) - WRIT (Se
61548/2025(01.08.2025 | /-0 |G C BARIK GENERAL ERANCH-6 oo




(Se

ABLAPIL-
61551/2025(01.08.2025 [/ /2°5  _ |B BEHERA GENERAL No-
16)
ABLAPIL- (Se
61553/2025/01.08.2025 P BEHERA GENERAL BATL-1 No-
8643/2025 19)
' ABLAPL- (Se
61555/202501.08.2025 [ /" o |J R NAYAK GENERAL BATL-1 .
' ABLAPL- (Se
61557/2025(01.08.2025 |17 o |G C BARIK GENERAL BATL-1 .
' cMP- (Se
61558/2025/01.08.2025 1013/2025 |7 P KAR GENERAL No-
CRLMP- (Se
61559/2025(01.08.2025 | /o |P K MOHANTY GENERAL .
' CMP- (Se
61561/2025(01.08.2025 |'-2" . |B DAS GENERAL Nes
' CRLMP- (Se
61562/2025(01.08.2025 "2 7 . |S PANDA GENERAL oo
' CRLA- (Se
61564/2025(01.08.2025 | 07 . |S BARIK GENERAL oo
CONTC- (Se
61566/2025(01.08.2025 | o o0 o |S SAHU GENERAL .
CONTC- (Se
61567/2025(01.08.2025 | o o o |S SAHU GENERAL Nes
CONTC- (Se
61569/2025(01.08.2025 |[Z0°°-0 . |B K SWAIN GENERAL oo
' CONTC- (Se
61570/2025(01.08.2025 |~ . |B K SWAIN GENERAL oo
' CONTC- (Se
61571/2025(01.08.2025 | o0 =7 . M NAYAK GENERAL CONTEMPT | °°
' CONTC- (Se
61572/2025(01.08.2025 |/ -2 ~" . |G C BARIK GENERAL Nes
' CRLREV- (Se
61573/2025(01.08.2025 |05 " |A K BISWAL GENERAL oo
CRLMC- CRIMINAL |(Se
61574/202501.08.2025 /2077 . |S BEHERA GENERAL rse Nes
' CRLMC- (Se
61575/202501.08.2025 |/ 270 . |S BEHERA GENERAL .
' CRLMC- (Se
61577/202501.08.2025 |02~ . |P BEHERA GENERAL s

WRIT
WP (C) - BRANCH (Se
61579/2025(01.08.2025 91713/2024 S B ROUT GENERAL (DIVISION Tg;
BENCH-3)

' ABLAPI,- (Se
61580/202501.08.2025 o t'c "o, |S K PAL GENERAL BATL-1 .
' WP (C) - (Se
61582/202501.08.2025 |/ oooe o, M SETHI GENERAL .
' MACA- (Se
61584/202501.08.2025 """ IN K ROUT GENERAL .




WRIT (se
WPCRL— BRANCH
61585/2025/01.08.2025 49/2024 S K PAL GENERAL (DIVISION Tg;
BENCH-1)
WRIT
WP (C) - BRANCH (Se
61586/2025(01.08.2025 10628/2025 S ROUT GENERAL (DIVISION TSS
BENCH-1)
WP (C) - WRIT (Se
61587/2025(01.08.2025 |/ oo o |P K MISHRA GENERAL R ANCH-6 gz;
' WP (C) - WRIT (Se
61588/2025/01.08.2025 18355/2025 RITA GENERAL BRANCH-1 [No-
' ABLAPL- (Se
61589/2025(01.08.2025 [, 20" |A K BARIK GENERAL oo
ABLAPIL- (Se
61590/2025(01.08.2025 [0~ "~  |S HUSSAIN GENERAL Nes
ABLAPIL- (Se
61591/2025(01.08.2025 [5-°°5 . |J P KAR GENERAL Nes
ABLAPIL- (Se
61592/2025/01.08.2025 8595/2025 J P KAR GENERAL No-
' CRLMP- (Se
61593/2025(01.08.2025 |50 . |P K MISHRA GENERAL oo
' FAO- (Se
61594/2025(01.08.2025 |, o."»0 . [K K NATH GENERAL oo
' FAO- (Se
61595/2025(01.08.2025 |, o2"»0 . |K K NATH GENERAL oo
WP (C) - (Se
61596/2025/01.08.2025 20801/2025 MANGU GENERAL No—
WP (C) — Order Dtd. 2025- (Se
61602/2025/01.08.2025 2551/2025 NIRANJAN ROUT |GENERAL 06-20 No-
MACA- Order Dtd. 2025- (Se
61614/2025(01.08.2025 |72, |KIRTAN DANG GENERAL 07 oa Nes
CRLREV- ASHOK KUMAR (Se
61639/2025/01.08.2025 447/2025 SARANGT GENERAL No-—
' ABLAPT,— DURGADATTA Order Dtd. 2025- (Se
61644/202501.08.2025 |2 L GENERAL et o
' CRLMC- Order Dtd. 2025- (Se
61646/2025(01.08.2025 |2 |D. MOHAPATRA GENERAL 0755 .
WP (C) - Order Dtd. 2025- |[WRIT (Se
61648/2025(01.08.2025 |/ oo0% o, |J. R. NAYAK GENERAL 0731 R ANCH-4 gg;
(Se
WP (C) - JYOTT RANJAN Order Dtd. 2025- ©
61649/202501.08.2025 |, 1203 /5055 Navak GENERAL 07-31 23)
(Se
WP (C) - JYOTT RANJAN Order Dtd. 2025- |[WRIT ©
61659/2025/01.08.2025 20631/2025 NAYAK GENERAL 07-31 BRANCH-4 23)
(Se
WP (C) - JYOTT RANJAN Order Dtd. 2025- |[WRIT ©
61661/2025/01.08.2025 20536/2025 NAYAK GENERAL 07-31 BRANCH-4 I;T;))
7 [61665/2025(01.08.2025 |wp(C) - \JYOTI RANJAN |[GENERAL Order Dtd. 2025- |[WRIT [(Se




20542/2025 [NAYAK 07-31 BRANCH No-
(DIVISION |101
BENCH-1)

(Se
TRP (C) - JYOTI RANJAN Order Dtd. 2025- ©
61667/2025/01.08.2025 161/2025 NAYAK GENERAL 07-31 Tgl
(Se
WP (C) - JYOTTI RANJAN Order Dtd. 2025- [WRIT ©
61671/2025/01.08.2025 20534/2025 NAYAK GENERAL 07-31 BRANCH-3 Tg)
ABLAPIL- Order Dtd. 2025- (Se
61673/202501.08.2025 o """ |SARAT DASH GENERAL 0776 Tg;
0JC- (Se
61698/2025/01.08.2025 S. CHOUDHURY |GENERAL Entire Order No-
1005/1990 13)
oJc- (Se
61701/2025(01.08.2025 S. CHOUDHURY GENERAL PetitionAnnexure, No-
1005/1990 15
BLAPL- Order Dtd. 2025- (Se
61703/202501.08.2025 | 220" [B. N. SAHU GENERAL 07230 BATL-2 .
BLAPL- Order Dtd. 2025- (Se
61704/2025(01.08.2025 | 2" |P. B. SENAPATI GENERAL 07on] BATL-2 Tg;
(Se

BLAPL- JYOTTI RANJAN Order Dtd. 2025-
61705/20251/01.08.2025 7338/2025 NAYAK GENERAL 07-31 BAIL-1 I]\_]Z)—
(Se

CRLMC- MANOJ KUMAR Order Dtd. 2025-
61706/2025/01.08.2025 1605/2025 |PANT GENERAL 07-31 I]\_TZ)—
BLAPL- Order Dtd. 2025- (Se
61719/202501.08.2025 |g 02", |B DAS GENERAL 0755 BATL-1 .
WP (C) - Order Dtd. 2025- (Se
61720/2025(01.08.2025 |7 (o B DAS GENERAL R o

NIC



